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(v) N ed to check the growth of 

weed f Enpatorium), an environmental 

hazard to Orissa 

SHRI CHlNTAMANl PANIGRAHI 
(Bbuban swaf) :  M r . Chairman, Sir, the 

~  growth of an obnoxious and 
exotic weed is posing threat to the eco-
logy o f the SimlipaJ forest and peripheral 

areas in Mayurbhanj district of Orissa. 

The weed 'eupatorium' is locally 
known as "Assam Leta'". It spread to 
the deferested regions of West B .. ng..il 

and then to Simlipal and Ganasika hill 
regions of Orisc;a. The weed has al o 

infested the Ch ndaka reserve fore t 
where an elephant project is being 

currently implemented. The cologicaJly 
hazardous l'lant had establi ·hed it elf 
in the hilly area.s of Orlssa where large 
sc le deforestation hod exposed the soil 
to sufficient ov rhe d light. The weed 
h no utility. When cut and stored it 
is r due d to powder and its poisqnous 
leaves and flow rs hav no fodder value. 

The creeping weed also deprives the 
itrazin cattle and wild animals of free 

mov ment. Th.e wood remain unaffected 
by forest fire becau e of it thick and 
wid spr ad growth. 

Though this .xotic weed bas been 
preading very f. st in Ori a for t 
since la t two years, the St te gov rn-
mcnt or the centre hav not taken 

~  steps check its growth. UnJc s 
immediate steps are taken to check the 

pread it will create serious environmen-
tal hazard in the entire forest range in 
Oris a. Therefor I request the Gov rn-
ment of India to reaJise to gravity of the 

proble m and take urgent and effective: 
steps to save th valuable forest wealth 
by destroying further growth of this 
exotic weed. 

(vi) Con"Version of Rupsa:eongini-

poshi narrow gauge Ii ne into broad 

gauge line 

SHRI MAN MOHAN TUDU 
(Mayurbhanj) : The RaiJway line from 
Rup a to Bangiaiposbi ~  constructed 
in 1905 and from Baripeda to · Banginr-
poshi in 1920 to conn ct former ·princely 

State of Mayurbhanj to ~  

main line. Since than no modernistation 
has ta ken place. As the traffic po ten ti I 
o f this narrow gauge line i 'fated high 

and it is considered that ooc'e00thi line 
is convert d into broad' g u1e ·with ex-
tension upto a point cona'ecting the 
main line between Howr h-aomb y 
somewhere beween Dhalbhunaarh nd 

Chukulja or a t a point between'· ir 0 -
pur to Goruna hishani and ··a ta nag r-
Bad mp hor, it would b... uite u efnl 
an it -will have an incrc a . ~  cily 
to carry th traffic that i befo on red 
for traa portatioa from v riou pl c  . 
Thi would reduce the di tanee between 
coe tal Onssa and South India. A i 
w JJ known. Mayurbhanj is pr dominan· 
tly a tribal di trict a n it" economy 

~ depends on the effi i n fubction· 
ing of this narrow gu e t m. But 

unfortunately Railway Admmj tr ti n 
has not t en ad qu te t p • t impl -
mentin the convcr ion ro 1 mm of 
the bove narrow gu g Jin :·· ·' ver the 

decade no new en in or w have 

been brought and rbe narro 
tern i.s n glectcd. Thi h  s 
mov ment of pa n  r ad 

iacJudia min r I and i r t 

ue t the! llon. Mini ter 
p ditc th prnarnmmc 
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(Shri Manmoban Tadu) 

for the conversion of Rupsa-Bongini-
posbi · narrow guage Jine into broad 
guage. 

. 
(vii) Tourism in Jammu & Kashmir 

SHRI ABDUL ·RASHID KABULT 
(Srinagar) : The tourist trace is rightly 
considered the backbone of Kashmir 
Va1Jey's economy. With the onpet of 
May tourists remain elusive as only a 
very smaJJ number of them are pouring 

in and houseboats, tourists bungalows 
and hotels remain empty, Shopkeepers, 
artisans, shikarwa1As, taxiwa1as, taxi and 
houseboat owners are sitting idle facing 
unprecedented economic crisis. 

Unfortuontcly this is second year in 
succession that tourist trade in Kashmir 
is subjected to enormous difficulties. Last 
year, Assembly electronics followed by 
violence contributed in spoiling the 
season. This year, Punjab's violent 
agitation ie taking a great to] I of the 
tourist rrade. Train lilnd buses to 
Jammu It Knshmi r playing through 
Punjab are ool considered safe for fear 
of sabotap. Another cause which plays 
havoc wilb &be State's tourist industry 
is the rauh of baseless allegations 
levelled .. aiost the State Government 
coupled with unwarranted statement 
issued by tome leaders about so-ca JJed 
sccessiool 1• activities and efforts to 
equate the situation in Punjab with 
Kashmir which is most peaceful in the 
country. 

In such ci(cumstances, for salvaging 
J 

the intcrcfit of Kashmir's tourist trade, it 
necessary that : 

1. Jammu and Kashmir is adequately 
compensated for its huge losses incurred 
due to failure in tourist trade so that 
affected people arc properly compensat-
ed. 

2. Efforts/must be speeded up for 
mic ble solution of Punjab tangle. 

3. Con ion and subsides should 
givco on air tickets to encournge 

tourist to tr Vi 1 by a.ir. 

(viii) Need to enhance the rate of 

compensation to families of Sri Perum-

budur, Chiogleput (Tamil Nadu) who are 

being disp1aced under Land Acquisition 

Act . 

SHRI T. NAGARATNAM (Sriperu-
mbudur) : In my constituency Sriperu m-
budur in Chingleput district, Tami I, 
. Nadu, fourteen viJJages are situated on 
the sea shore area of BaY'bf Bengal.• The 
total population of 10,000 fisherm a, 
scheduled castes, muslims and others 
have been permanently living with their 
pucca tiled houses, huts, etc. and having 
casurina thope lands and depending upon 
fishing in the sea and also sea back-
waters. Now Tamil Nadu Government 
has been concentrating to vacate a II the 
above villagers under Land Acquisition 
Act of State and Centre on the request 
of Central Government to extenct the 
a rea of Sri Hari Kotta, Rocket Base. 
The Tamil Nadu Government has issued 
notice and forced the abovl: villagers to 
accept Rs 11 per cent as compensation 
of the land value. The Tamil Nadu 
Government has not allotted any alter-
native convcutient place to accommodate 
them. The revenue authorities assured 
them to provide only 3 centg for dome  -
tic purposd to each family. The peopk 
requested them that 3 cents is not suffi-
cient and also the compensation of 
Rs. 11 for one ccnc is very low in these 
dnys. ~ shou1d be enhanced. 

Therefore, I urge the Central Govern-
ment to give suitable instructions to the 
State Government to revise and enhance 
the rate of compensation at the prevail-
ing market value. The Central Govern-
ment must come forward to give separate 
coml!)ensation from the CentraJ fund to 
a11 the affecteed poor families and also 

job faci Ii ties. 

(ix) Re-introducing the Passeager train 

between Khagaris and Samastipor. 
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